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Bills ang Resolutions

{Shri Mohiuddin)}
AlIl. AIl have a reputation of thewr
own 1n the world. They are well
known for their service and efficiency
They are making very rapid progress
(An Hon. Memder: IAC is just the
opposite) Similarly, the Indian Asr-
hnes Corporation are also making
progress. The traffic i1s increasmng at
the rate of 10 per cent per annum
J am sure that n about four or five
years time with the tncrease of traffic
at the rate of about 10—12 per cent,
and with the carrying into effect of the
recommendations of the Whitcroft
Commuttee, the losscs now being in-
curred will be wiped out.

Mr. Deputy-Spesker: Shr: Vajpayce

Shri Jangde (Bilaspur), Is there any
chance of Madhya Pradesh being put
on the air map of Ind:a”

Shri Mohiuddin: I am sure that it
will be done very soon Bhopal will
be connected

Mr. Deputy-Speaker: Now I sup-
pose Shri Jangde need not have an-
otner opportunity to speak

Shri Jangde: No, I want to speak
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1530 hrs.

comm'mi ON PRIVATE MEM-
BERS' BILLS AND RESOLUTIONS
Forrizrn Rrrorr

Mr. Deputy-Speaker: Now we take
up Private Members' Business. Sar-
dar Amar Singh Sgigal.

—

tees (Amendmcnt) Bill

Sardar A. 8. lﬂm(lmjﬁr) Sir, I
beg to move:

“That this House agrees with
the Fortieth Report of the Com-
mittee on Private Members’ Bills
and Resolutions presented to the
House on the 1st April, 1939"

Mr. Deputy-Speaker: The question

182

“That this House agrees with
the Fortieth Report of the Com-
mittee on Private Members' Bills
and Resolutions presented to .he
House on the 1st April, 195"

Shri D. C Sharma (Gurdaspur):
Sir, I want that the time

Mr Deputy-Speaker: That 1s not
contamed 1n this Report

The motion was agdopted

1531 hrs

PORT HAJ COMMITTEES
(AMENDMENT, BILL*

Shri A K Gopalan (Kasergod):
Sir, I beg to move for leave to 'ntro-
duce a Bill further to amend the fort
Ha; Commuttees Act, 1932

Mr. Deputy-Speaker: The guest on

is.

“That leave be granted to intro-
duce a Bill turther to amend the
Port Ha) Committees Act, 1932"

The motion was adopted.

Shri A. K. Gepalan: Sir, I introduce
the Bill.
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